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Development scheme for Jammu and Kashmir

1537. PROF. SAIF-UD-DIN SOZ: Will the Minister of URBAN DEVELOPMENT
be pleased to state:

(a) whether the share of progress in India in the Urban Development Sector

for Jammu and Kashmir State has remained one of the lowest in the country; and

(b) if so, the steps taken to devise a special package for rejuvenation of

cities, small and big townships in State of Jammu and Kashmir?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRIMATT DEEPA DASMUNSHI): (2) No Sir

(b) Does not arise, in view of (a) above.
Allotment of land to Gujarat Bhawan

1538. SHRI DILIPBHALI PANDYA: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether Chief Minister of Gujarat and some Members of Parliament from
the State of Gujarat have written to the Union Minister of Urban Development for
allotment of land to Gujarat Bhawan in Delhi; and

(b) if so, Government's reaction thereon and by when the land is likely to

be allotted for Gujarat Bhawan?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRIMATI DEEPA DASMUNSHID): (a) Yes, Sir

(b) It has not been found possible to allot the desired land to the

Government of Gujarat for construction of one more Gujarat Bhawan in New Delhi.
Public toilets in cities

1539. SHRI RASHEED MASOOD: Will the Minister of HOUSING AND
URBAN POVERTY ALLEVIATION be pleased to state:

(a) whether Government has formulated a plan to set up public toilets in

every city, if so, the details thereof and if not, the reasons therefor, and

(b) the number of public toilets aimed to be set up in the cities?
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THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION
(DR. GIRIJA VYAS): (a) and (b) No Sir, as ascertained from M/o Rural
Development, M/o Drinking Water & Sanitation and M/o Urban Development,

Government has not formulated any plan to set up public toilets in every city.

'Sanitation' is a State subject under the 7th Schedule of Constitution of India.
Therefore it is the primary responsibility of the States to provide public toilets in
every city.

However, under Integrated Low Cost Sanitation (ILCS) scheme this Ministry is
providing support to the State Governments to construct individual twin pit pour
flush toilets in place of existing dry latrines among EWS households in urban
areas, in order to eradicate the need for manual scavenging. Public toilets are also
allowed to be set up in selected project areas if required, under Basic Services to
the erban Poor (BSUP) and Integrated Housing and Slum Development Programme
(IHSDP) programmes of Jawaharlal Nehru National Urban Renewal Mission

(INNURM).
Allocation of funds under UIDSSMT for Maharashtra

1540.DR. BHARATKUMAR RAUT: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) the status of releasing Central funds to various projects under the
Urban Infrastructure Development Scheme for Small and Medium Towns
(UIDSSMT) of Maharashtra State which are already sanctioned by Govermnment;

(b whether 1t 1s a fact that Planning Commission has also given its
directions that such projects should be funded in the cities of Maharashtra in

which not a single project has been sanctioned; and

(¢) whether Government is considering to increase the outlay for funding
such projects keeping in view of the directions of the Planning Commission and if
50, the details of the Central funds released/to be released so far, scheme-wise,

year-wise?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRIMATT DEEPA DASMUNSHT): (a) Details of funds sanctioned/released to
Maharashtra State under Urban Infrastructure Development Scheme for Small and
Medium Towns (UIDSSMT) of InNURM is given in the Statement (See below).

(b) No, Sir.

(¢) Does not arise in view of (b) above.



